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P Central Administrative Tribunal, Principal

Original Application No. 1568 of 1928
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. Hon ble Mr.--S.R. Adige, Vice.Chairman- {A}

- . .Hon ble Mr. Kuldip Singh, Member £J3)

Shiri Mohindra Eingh :

csAnplicant

1. The Chief Secretary,
e - Govt., of National Capita) Territory of Delni
i 0ld Secretariat,- )
! Civil Lines, Delﬁl 11 054, ;
- The Deputy Director( Education) "
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- Lucknow Road,
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a M. Kuldip Sipgh. Membep (J)

review ofF the order passed in 0A N, 1568
24.7.2000.
Z. The sview applicant has filed t
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rom 18.1.1857 to 192.11.1852 an

hool, Samalpur Badll fromw 20,11

24.11.1260 for penslonhary hepefits., All the points

raised  in the R&  were already considered by the
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3. After going through the RA, we dc
. any error apparent on the face of the record
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Vice Chairmqn(A)




